| TEM No. 1- A Court No. 3 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 766 OF 2004

SPI C PHARMACEUTI CALS DI VI SI ON
Appel I ant (s)

VERSUS

AUTHORI TY UNDER SEC. 48(1) OF A P. & ANR Respond
ent (s)

with C.A Nos. 768/2004, 767/2004, 1498/2004

Date : 28/02//2007 This Petition was called on for judgnent today.

For Appellant (s) M. R S Rana, Adv.

for Ms. S.S. Rana & CO

M. H S Parihar, Adv.

M. S.V.Deshpande, Adv.

M. P.K Millick, Adv.

For Respondent (s) M . D. Mahesh Babu, Adv.

M. R V. Kameshwar an, Adv.



M. B.Partha Sarthy, Adv.

Hon’ bl e Dr. Justi ce Arijit Pasayat pr onounced

Judgment of the Bench conprising H s Lordship and Hon' ble M.

Justice Tarun Chatterjee.

The appeal s are di sposed of in terns of t he
si gned

judgnent. There shall be no order as to costs.

(Shashi Sareen) (Vijay Aggarwal)

Court Master Court Master

Si gned Reportable judgment is placed on the file.



